IN THE HIGH COURT OF
ORISSA,CUTTACK

It is informed to all the
Advocates/Advocates' clerks/Applicant that
the following certified copies are ready for
Delivery.

Date : 06.03.2020

Name of
Applicant
109744/2 /03.12.201 |CRLREV/582/2 at
34 L.D.SAHOO-A 019 9 019 C.0. No-
)
(Se
115564/2 |(18.12.201 |CRLREV/582/2 |GENER at
4 L.D.SAHOO-A 019 5 019 Al No-
)
(Se
116457/2 119.12.201 |CRLMC/2089/2 at
4 R B MISHRA 019 5 019 Cc.0. No-
)
(Se
WRIT
118583/2 123.12.201 WP (C)/20192/ at
1 H.S.PANDA 019 5 2019 C.o. ?sANCH No-
15)
(Se
119948/2 |27.12.201 0JC/6098/200 |GENER at
3 P.N.NAYAK 019 5 1 AL No-
15)
(Se
3 H.K.MALLICK 3300/202 110.01.202 |RVWPET/254/2 c.o. at
0 0 019 No-
15)
(Se
3306/202 110.01.202 GENER at
4 S.MUDULI 0 0 SA/137/1980 | No-
15)
(Se
MISC.
3 B.R.SETH 6172/202 120.01.202 |, /558 ,2010 |SENER [apppar, [2F
0 0 AL No-
SEC.
1)
s |s.p.xam 8653/202 25.01.202 | o oo GENER |[FIRST ;ie
e 0 0 AL APPEAL |~




| 1)
(Se
9075/202 |27.01.202 GENER |[FIRST |at
10 |20 J. P. KAR 0 0 FA/261/1980 Al APDEAL INo-
1)
(Se
16185/20 114.02.202 WP(C)/15840/ |GENER at
11 |3 T. K. BISWAL 20 0 2018 AL No-
1)
(Se
16629/20 |17.02.202 |BLAPL/235/20 at
12 |2 R K MISHRA 20 0 20 C.o. No-
1)
(Se
13 |2 S.K. MISHRA, ADV 17654/20 (19.02.202 |CMAPL/83/202 co. at
20 0 0 No-
1)
(Se
18247/20 /20.02.202 GENER at
14 |2 M.R.PADHI 20 0 RSA/314/2014 AL No-
1)
(Se
18558/20 |20.02.202 |ABLAPL/ 9445/ at
15 |3 S. K. JENA 20 0 2019 C.o. No-
1)
(Se
18997/20 |24.02.202 WP (C)/863/20 |GENER at
16 |2 A. K. PARIDA 20 0 20 AL No-
1)
(Se
19004/20 (24.02.202 |[WP(C)/2665/2 |GENER at
17 |2 T. MOHAPATRA ADV. 20 0 020 AL No-
1)
19404/20 |25.02.202 |WP (C) /2826/2 |GENER | 21T a(tie
18 |1 A .KHAN 20 0 006 AL ?EANCH No—
45)
(Se
19 |4 S.K. MOHANTY 20164/20 127.02.202 FAO/75/2020 |C.O. at
20 0 No-
45)
(Se
20177/20 (27.02.202 [WP(C) /23241/ at
20 |3 L. MOHANTY 20 0 2012 C.o. No-
45)
(Se
20395/20 (28.02.202 GENER |[FIRST |at
21 |2 P.C.DAS 20 0 RFA/314/2007 Al APDEAL INo-
4)
20409/20 (28.02.202 [WP(C)/6898/2 WRIT (Se
22 |4 MANASI PANDA 20 0 019 C.o. BRANCH |at




23

24

25

26

27

28

29

30

31

32

33

34

(DIVIS [No-
TON 112
BENCH) |)
(Se
20724/20 |28.02.202 0JC/13194/19 |GENER 'RiT |o¢
K.C.PANDA 50 5 0 i ??ANCH e
32)
(Se
20916/20 |29.02.202 [WP(C) /10438/ at
K.C. KAR 20 S 5005 c.o. e
32)
M/S.BIDYADHAR (Se
MANASTNGH, 5.8 . RAY, A 23651/20 83.03.202 ggNTC/288/20 co. ZZ—
.BEHERA
32)
(Se
A.K. MOHANTY 21655/20103.03.202 |0, 1 442/2018 |c.o0. at
20 0 No-
32)
(Se
M. NATK 21656/20103.03.202 |00 /44272018 |c.0. at
20 0 No-
32)
(Se
21691/20 [03.03.202 [WP(C)/7918/2 at
M/S.JAYADEV MISHRA o 0 050 c.o. e
32)
(Se
21889/20 [03.03.202 [WP(C) /9302/2 at
MOHAN BEHERA 50 0 019 c.o. e
32)
(Se
SATYAJIT SAMAL 21928/20 104.03.202 |00 /15,2020 |c.o0. at
20 0 No-
32)
(Se
22013/20 |04.03.202 [BLAPL/6017/2 at
S. MOHANTY . 0 019 c.o. e
32)
(Se
22046/20 |04.03.202 [WP(C)/8080/2 at
S.R. DEBATA, ADV - 0 00 c.o. e
32)
(Se
M/S.SANJAY 22048/20 [04.03.202 [WP(C) /6918/2 |, at
KU . PARIDA 20 0 020 O No-
32)
(Se
22063/20 |04.03.202 |CONTC/628/20 at
R.K. NAYAK - 0 50 c.o. o

32)




35

36

37

38

39

40

41

42

43

44

45

46

47

(Se

22080/20 |04.03.202 WP (C)/6875/2 at

P. K. MOHANTY 20 0 020 No—
32)

(Se

22108/20 |04.03.202 WP (C)/8053/2 at

P.K. DAS 20 0 020 No-
32)

(Se

22119/20 |04.03.202 WP (C) /7442/2 at

P. K. DAS 20 0 020 No-
32)

(Se

22208/20 |04.03.202 WP (C)/6652/2 at

CHINTU SAMAL 20 0 020 No-
32)

(Se

22218/20 |04.03.202 [WP(C)/7475/2 at

CHHABI RANA 20 0 020 No-
32)

(Se

22235/20 |04.03.202 [WP (C) /1449/2 at

B. MOHAPATRA 20 0 020 No-
32)

(Se

22236/20 |04.03.202 [WP(C)/4974/2 at

K. CHOUDHURY 20 0 020 No—
32)

(Se

22237/20 |04.03.202 [WP (C) /5482/2 at

K. CHOUDHURY 50 0 020 No-
32)

(Se

C. NAYAK 22243/20104.03.202 |\ 1 163/2014 at
20 0 No-

32)

(Se

o K. BEHERA 22244/20 |04.03.202 MACA/363/201 at
20 0 8 No-

32)

(Se

22245/20 |04.03.202 MACA/363/201 at

P. C. DAS 20 0 8 No-
32)

(Se

22259/20 |04.03.202 [WP(C)/6999/2 at

S. K. SAMAL 50 0 020 No-
32)

22271/20 (04.03.202 WP (C)/6266/2 (Se

P.K. JENA 20 0 020 at

No-




] 32)
(Se

22287/20 104.03.202 |[WP(C)/1572/2 at

48 S. K. BISWAL 20 0 020 No-
32)
(Se

22298/20 104.03.202 |[WP(C)/5736/2 at

49 R. C. MUDULI 20 0 020 No-
32)
(Se

22303/20 104.03.202 |[WpP(C)/11528/ at

>0 A. JENA 20 0 2012 No-
32)
(Se

22304/20 104.03.202 |[WP(C)/5006/2 at

51 I. PANDA 50 0 017 No-
32)
(Se

22307/20 104.03.202 |[WP(C)/5009/2 at

52 I. PANDA 50 0 017 No-
32)
(Se

22332/20 104.03.202 |[WP(C)/18902/ at

53 M/S A.PATTNAIK 20 0 5018 No-
32)

(Se

22348/20 104.03.202 |[WP(C)/6559/2 at

54 S. K. MOHANTY 20 0 020 No-
32)

(Se

22362/20 /04.03.202 |[WP(C)/5817/2 at

55 R. C. MUDULI 50 0 020 No-
32)

(Se

22363/20 104.03.202 |[WP(C)/5738/2 at

56 R. C. MUDULI 20 0 020 No-
32)

(Se

22364/20 104.03.202 |[WP(C)/9858/2 at

57 S. K. SAHOO 20 0 003 No-
32)

(Se

22365/20 104.03.202 |[WP(C)/6411/2 at

58 R. C. MUDULI 20 0 020 No-
32)

(Se

22366/20 104.03.202 |[WP(C)/7906/2 at

59 L. D. SAHU 20 0 020 No-
32)

22367/20 104.03.202 |[WP(C)/7904/2 (Se

60 L. D. SAHU 20 0 020 ot




No-

32)
(Se

22373/20 (04.03.202 WP (C) /7249/2 at

61 |2 D. K. PANDA o0 0 020 c.o. Too
32)
(Se

62 |o ASWINI KUMAR 22381/20 |04.03.202 [WP(C) /7903/2 |, at
MOHANTY 20 0 020 - No-

32)
(Se

WRIT

22397/20 (04.03.202 WP (C)/11244/ at

63 |4 S. K. SAHOO o0 0 2015 c.o. ?EANCH Too
27)
(Se

c1 |7 M/S.SADAY LAXMI 22398/20 [04.03.202 [WP (C) /18824/ |, at
PATTNATK 20 0 2012 e No-

27)
(Se

22402/20 (04.03.202 WP (C)/6763/2 at

65 |2 AJAY KUMAR PANDA o0 0 050 c.o. No-
27)
(Se

22410/20 (04.03.202 WP (C)/6679/2 at

66 |3 R. C. MUDULI o0 0 050 c.o. e
27)

(Se

22411/20 (04.03.202 WP (C)/6667/2 at

67 |3 U. CHHOTRAY o0 0 050 c.o. No-
27)

(Se

22418/20 |05.03.202 [WP (C) /4885/2 |GENER |"RiTf li¢

68 |6 P.RATH s 0 010 oL ?SANCH e
39)

22419/20 |05.03.202 WP (C) /4885/2 |GENER | "it ;ie

69 |6 P.RATH P 0 012 oL ?SANCH ro-
39)

(Se

70 |3 B. K. LENKA 22421/20 105.03.202 |, 2 110/2020 |c.o0. at
20 0 No-

39)

(Se

22434/20 05.03.202 WP (C) /4470/2 at

71 |4 S. K. SAHOO P 0 050 c.o. ro-
39)

(Se

22443/20 (05.03.202 BLAPL/1107/2 at

72 |2 D.K. SAHU o0 0 020 c.o. Too
39)

73 |3 |P.K. BEHERA, ADV  |22454/20 |05.03.202 [WP(C)/15132/ |C.O. [WRIT |(Se




74

75

76

77

78

79

80

81

82

83

84

85

20 0 2019 BRANCH |at
-2 No-
6)
(Se
22465/20 [05.03.202 [WP(C)/10962/ at
S. NAYAK 20 0 2009 No-
0)
(Se
22482/20 |05.03.202 |CRLMC/3480/2 at
JYOTI PRAKASH KAR | o 0 019 e
6)
crIMIN | (€
k. MALLICK 23484/20 85.03.202 ERLA/601/201 o Zz—
APPEAL
5)
(Se
22486/20 |05.03.202 [WP(C) /6367/2 at
R.C. PATTANATK, ADV 7% 0 050 e
5)
(Se
22490/20 [05.03.202 [WP (C) /2352/2 at
M. BEHERA 20 0 011 No-
5)
(Se
22499/20 (05.03.202 [WP (C) /6362/2 at
R.C. PATTANATK, ADV 7% 0 050 e
5)
(Se
22501/20 [05.03.202 [WP(C) /6360/2 at
R.C. PATTANAIK, ADV 2% 0 050 -
5)
(Se
WRIT
S K. BISHAL 22507/20 |05.03.202 [WP(C) /2816/2 erancH |2
20 0 020 e No-
20)
(Se
22521/20 |05.03.202 |ABLAPL/13918 at
P.K. BEHERA 20 0 /2019 No-
20)
(Se
22523/20 [05.03.202 |CRLMC/381/20 at
A. K. BHUYAN - 0 50 e
20)
(Se
22527/20 |05.03.202 |ABLAPL/3089/ at
R.K. MALLICK - 0 019 e
20)
(Se
22529/20 |05.03.202 |CRLMC/2615/2 at
MR.P.K.PANI (ASC.) | ° 0 017 -

20)




86

87

88

89

90

91

92

93

94

95

96

97

98

(Se

22532/20 /05.03.202 WP(C)/29689/ at
S.R. PATTANAIK 50 0 2011 No-
20)
(Se
22533/20 /05.03.202 |CRLMC/393/20 at
M. R. ROUTRAY 20 0 20 No-
20)
(Se
22535/20 /05.03.202 |CRLMC/2725/2 at
S. C. PRADHAN 20 0 019 No-
20)
(Se
WRIT
22536/20 |05.03.202 WP(C)/1729/2 at
J. KAR 20 0 020 BRANCH No-
-1
3)
(Se
22540/20 /05.03.202 |CRLMC/3163/2 at
R. K. SAHU 20 0 019 No—
3)
(Se
P. BEHERA 22548/20 |05.03.202 |CONTR/14/202 at
20 0 0 No-
3)
(Se
22550/20 |05.03.202 WP(C)/2738/2 at
M. R. BARIK 20 0 011 No-
3)
(Se
D.K. MALLICK 22554/20 /05.03.202 |CRLMC/58/202 at
20 0 0 No-
3)
(Se
22556/20 |05.03.202 WP (C)/7784/2 at
TOFAN PRADHAN 50 0 020 No-
3)
(Se
22559/20 /05.03.202 WP(C)/8280/2 at
J.R. KHUNTIA, ADV 50 0 020 No-
3)
(Se
22569/20 /05.03.202 WP (C)/7179/2 at
S. S. SAMANTRAY 20 0 020 No-
3)
(Se
WRIT
N.C. SINHA 22570/20 /05.03.202 WP (C)/951/20 BRANCH at
20 0 19 5 No-
21)
WRIT (Se
H, JENA 22572/20 /05.03.202 WP(C) /5107/2 BRANCH |at
20 0 020 g No




| | 41)
(Se

22574/20 |05.03.202 [WP (C) /11300/ at
99 M. BEHERA 20 0 2018 No—
41)
(Se

10 o pas 22577/20 |05.03.202 WP (C) /7789/2 at
0 : 20 0 020 No-
a1)
(Se

10 22579/20 |05.03.202 WP (C) /801/20 at
1 D. K. MOHANTY 20 0 13 No—
41)
(Se

10 22580/20 |05.03.202 [WP (C) /31043/ at
> JANMEJAY PARIDA 20 0 2011 No-
a1)
(Se

10 22581/20 |05.03.202 WP (C) /5423/2 at
3 A.PATTNATIK 20 0 020 No—
a1)
(Se

10 22582/20 [05.03.202 WP (C) /7477/2 at
4 A.PATTNAIK 20 0 020 No-
41)
(Se

10 22583/20 |05.03.202 WP (C) /5810/2 at
5 J. BEHERA 20 0 020 No-
a1)
(Se

10 22584/20 |05.03.202 [RPFAM/200/20 FIRST |at
6 R. MOHANTY 20 0 17 APPEAL |No-

6)
(Se

10 22587/20 |05.03.202 WP (C) /5347/2 at
7 S.K. BARAL 50 0 020 No-

6)
(Se

WRIT

10 22590/20 |05.03.202 WP (C) /10936/ at
8 S. C. DAS 20 0 2016 ]f];ANCH No—
59)
(Se

10 M/S .GYANENDRA 22591/20 |05.03.202 WP (C) /7979/2 at
9 CHANDRA SWAIN 20 0 020 No-
59)
(Se

11 22594/20 |05.03.202 [WP (C) /7979/2 at
0 M. BEHERA 20 0 020 No-
59)
11 22596/20 [05.03.202 [WP (C) /8016/2 (Se

1 K.SAHOO 20 0 020 at




No-
59)
(Se
11 22608/20 05.03.202 |[WP(C) /26973/ at
S 13 T .PRADHAN 20 0 2017 C. No-
59)
(Se
11 22609/20 05.03.202 |[WP(C) /6700/2 at
5 |3 P.K.PATTNAIK 50 0 020 C. No-
59)
(Se
11 22610/20 05.03.202 |[WP(C) /26973/ at
PRI S.R. PATTANAIK 20 0 2017 C. No-
59)
(Se
11 22612/20 05.03.202 |[WP(C) /7117/2 at
= |3 K.C. SAHOO 50 0 020 C. No-
59)
(Se
11 22620/20 |05.03.202 |[ABLAPL/2100/ at
palv: P.K. MOHANTY 50 0 5020 C. No-
59)
(Se
11 22623/20 05.03.202 |ABLAPL/845/2 at
23 G. SAHOO 50 0 020 C. No-
59)
(Se
11 22624/20 05.03.202 WP (C) /5664/2 at
g |3 P.C.CHHINCHANI 50 0 020 C. No-
59)
(Se
11 22625/20 05.03.202 |[WP(C) /4545/2 at
5 |3 P.C.CHHINCHANI 20 0 020 C. No-
59)
(Se
12 22626/20 05.03.202 WP (C) /8306/2 at
o I3 MD. T. HOSSAIN 50 0 020 C. No-
59)
(Se
12 22627/20 05.03.202 WP (C) /6854/2 at
I J.R.DAS 20 0 020 C. No-
59)
(Se
12 22628/20 05.03.202 |[WP(C) /8306/2 at
P! C.K. NAYAK 50 0 020 C. No-
59)
(Se
12 22630/20 05.03.202 |CRLMC/3448/2 at
5 |12 M.K. PANI 20 0 015 C. No-
59)
12 2 |p. JENA 22631/20 |05.03.202 |CRLMC/388/20 |C. |(se




20 0 20 at

No-

59)

(Se

22632/20 /05.03.202 WP (C)/8313/2 at

TOPHAN PRADHAN 50 0 020 No-
59)

(Se

22634/20 /05.03.202 WP (C)/6960/2 at

P.K.BEHERA 20 0 020 No-
59)

(Se

22636/20 /05.03.202 WP (C)/7204/2 at

B.C.PANDA 20 0 020 No-
59)

(Se

22638/20 /05.03.202 WP(C)/7205/2 at

B.C. PANDA 20 0 020 No-
59)

(Se

22640/20 |05.03.202 |CRLMC/3109/2 at

J. BEHERA 20 0 019 No-
59)

(Se

22641/20 /05.03.202 WP(C)/7213/2 at

TOFAN PRADHAN 20 0 020 No-
59)

(Se

22642/20 /05.03.202 |[WP(C) /7202/2 at

B. C. PANDA 20 0 020 No-
59)

(Se

22643/20 /05.03.202 WP (C)/7665/2 at

P. K. MOHANTY 20 0 020 No—
59)

(Se

22644/20 |05.03.202 WP (C)/6856/2 at

J. R. DASH 20 0 020 No-
59)

(Se

22645/20 /05.03.202 WP (C)/6858/2 at

M. NAYAK 20 0 020 No-
59)

(Se

22647/20 |05.03.202 WP(C)/8314/2 at

TOFAN PRADHAN 20 0 020 No-
59)

(Se

22648/20 /05.03.202 WP (C)/6750/2 at

R.K. MISHRA 20 0 020 No-

59)




(Se

22650/20 |05.03.202 [WP (C) /6861/2 at

M. NAYAK 20 0 020 No-
59)

(Se

22651/20 |05.03.202 [WP (C) /6855/2 at

M. NAYAK 20 0 020 No-
59)

(Se

22652/20 |05.03.202 WP (C) /7569/2 at

U. CHHOTRAY 20 0 020 No-
59)

(Se

22654/20 |05.03.202 [WP (C) /6961/2 at

PRATAP KUMAR BEHERA 20 0 020 No-
59)

(Se

22655/20 |05.03.202 WP (C) /6701/2 at

H.K. MALLICK 20 0 020 No—
59)

(Se

M/S.DINESH KUMAR 22662/20 05.03.202 WP (C) /7244/2 at
PANDA 20 0 020 No-
59)

(Se

M/S.DINESH KUMAR 22663/20 105.03.202 WP(C)/7247/2 at
PANDA 20 0 020 No-
59)

(Se

M/S.DINESH KUMAR 22664/20 05.03.202 WP (C) /7245/2 at
PANDA 20 0 020 No-
59)

(Se

22665/20 |05.03.202 WP (C) /5921/2 at

P. K. ROUT o : o 2
59)

(Se

22667/20 |05.03.202 [WP(C) /7153/2 at

M. BARAL 20 0 020 No-
59)

(Se

22669/20 |05.03.202 WP (C) /8179/2 at

U. CHHOTRAY 20 0 020 No-
59)

(Se

22670/20 |05.03.202 WP (C) /2063/2 at

MANOJ KUMAR PATT 50 0 020 No-
59)

22671/20 |05.03.202 [WP (C) /1331/2 (Se

LAXMIDHAR MOHANTY 20 0 : ) 020 at

No-




| 59)
(Se

15 22672/20 /05.03.202 WP (C) /396/20 at
0 M. NAYAK 20 0 20 No-
59)
(Se

15 22724/20 /05.03.202 WP (C)/24691/ at
1 JYOTI PRAKASH KAR 20 0 2019 No-
59)
(Se

15 22725/20 /05.03.202 WP (C)/24691/ at
> J. D. MUDULI 20 0 2019 No—
59)
(Se

WRIT

15 22726/20 |05.03.202 WP (C)/20692/ at
3 R.K. BISOI 20 0 2019 ?EANCH No-
26)
(Se

15 22727/20 |05.03.202 WP (C)/8117/2 at
4 B. B. MALLICK 20 0 020 No—
26)
(Se

15 22728/20 |05.03.202 WP(C)/8115/2 at
5 B. B. MALLICK 20 0 020 No-
26)
(Se

15 22729/20 /05.03.202 WP (C)/8114/2 at
6 B. B. MALLICK 20 0 020 No—
26)
(Se

15 22731/20 /05.03.202 WP(C)/8316/2 at
7 TATHAGATA SAHOO 20 0 020 No-
26)
(Se

15 22732/20 /05.03.202 WP (C)/8198/2 at
8 M/S.TATHAGATA SAHOO 20 0 020 No-
26)
(Se

15 22736/20 |05.03.202 BLAPL/1120/2 at
9 A. K. MOHANTY 20 0 020 No-
26)
(Se

16 22743/20 /05.03.202 |ABLAPL/57/20 at
0 R. K. PANDA 20 0 20 No-
26)
(Se

16 22744/20 /05.03.202 at
1 R. C. BHOI 20 0 MACA/90/2020 No-
26)
16 22751/20 /05.03.202 WP (C)/5579/2 (Se

2 N. €. ROUT 20 0 020 at




No-
26)
(Se

16 22753/20 |05.03.202 [WP(C) /4607/2 at
3 4 ARTATRANA NAYAK 20 0 020 C. No—
26)
16 22756/20 |05.03.202 [WP (C) /8248/2 WRIT (ie

3 R. C. MALLICK Y2 c. BRANCH |2
4 20 0 020 o No-
37)
(Se

16 22757/20 |05.03.202 WP (C) /3659/2 at
5 3 H. K. PANDA 20 0 020 C. No—
37)
(Se

16 4 MADAN DAS 22762/20 105.03.202 ELPET/5/2019 |C. at
6 20 0 No-
37)
(Se

16 22764/20 |05.03.202 |CRLMA/423/20 at
- 2 D. MITRA 20 0 19 C. No-
37)
(Se

16 22765/20 |05.03.202 |CRLMA/423/20 at
8 2 B. R. MOHANTY 50 0 19 C. No-
37)
(Se

16 |, |u/s. paRs aRn |22767/20 05.03.202 CRIMA/266/20 |, at
9 RAM 20 0 19 No-
37)
(Se

17 |, PRATAP KUMAR BAmIk |22768/20 [05.03.202 |BLAPL/515/20 |, at
0 20 0 20 No-
37)
(Se

17 22770/20 |05.03.202 |CRLA/610/201 at
1 2 P. K. BEHERA 20 0 9 C. No-
37)
(Se

17 22772/20 |05.03.202 [BLAPL/252/20 at
> 2 C. R. NAYAK 20 0 20 C. No—
37)
(Se

17 22775/20 |05.03.202 |CRLA/364/201 at
3 2 B. B. MALLICK 20 0 9 C. No-
37)
(Se

17 |, SANJAY KUMAR BEHERa |22776/20 [05.03.202 |CRIA/456/201 |, at
4 20 0 9 No-
37)
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